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(c) Slum and Urban Development being State subject, there is no uniform

policy and specific criteria of the Central Government to select the beneficiaries. It

is upto State Governments and Urban Local Bodies to identify beneficiaries and

provide them housing under Central and State Programmes.

Establishment of UMANG in Bhubaneswar

1338.SHRI DILIP KUMAR TIRKEY: Will the Minister of HOUSING AND

URBAN POVERTY ALLEVIA TION be pleased to state:

(a) whether the proposal submitted by Government of Odisha for

establishment of 'Institute of Urban Management and Governance' (UMANG) in

Bhubaneshwar is being considered; and

(b) if so, the details of the progress thereof?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIA TION

(SHRI AJAY MAKEN): (a) and (b) A proposal for establishing 'Institute of Urban

Management and Governance' (UMANG) was submitted by Government of Odisha

for funding under Capacity Building activity component of Jawaharlal Nehru

National Urban Renewal Mission (JNNURM). The Mission period of JNNURM was

for seven years upto March, 2012. The Mission period has been extended for two

years upto March, 2014 for completion of ongoing projects sanctioned upto March,

2012 and implementation of three pro-poor key reforms. The proposal has not been

sanctioned as no new projects can be sanctioned during the extended period of

the Mission.

Non-completion of 'My Home' scheme

1339.SHRIMATI VASANTHI STANLEY: Will the Minister of HOUSING AND

URBAN POVERTY ALLEVIA TION be pleased to state:

(a) the reasons for the non completion of 'my home' scheme in the country

under Interest Subsidy Scheme for the Urban Poor; and

(b) whether the escalated cost will be charged from the beneficiaries?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIA TION

(SHRI AJAY MAKEN): (a) The scheme of 'my home' is a housing scheme of

Government of Karnataka. Government of India had permitted the same to be

dovetailed with Interest Subsidy Scheme for the Urban Poor (ISHUP) to facilitate

flow of credit to the urban poor. The progress of the scheme of 'my home' of

Government of Karnataka is not monitored by Government of India.
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